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IN THE HIGH COURT OF KERALA AT ERNAKULAM
PRESENT

THE HONOURABLE MR. JUSTICE GOPINATH P.

Tuesday, the 18th day of June 2024 / 28th Jyaishta, 1946
WP(C) NO. 21631 OF 2024(D)

PETITIONER:

SRI.K.SASIDHARA KURUP, AGED 67 YEARS,  PANAVILA
VEEDU, EIZHAVANKONAM, ELAMPA P.O., THIRUVANANTHAPURAM, PIN - 695103

RESPONDENTS:

NATIONAL COMPANY LAW TRIBUNAL, KOCHI BENCH, COMPANY LAW BHAVAN,  BMC1.
ROAD, THRIKKAKARA, KAKKANAD, KOCHI , PIN - 682021
PADMAKUMAR K. C., LIQUIDATOR OF SOLAR OFFSET PRINTERS PVT.LTD,2.
T.C.15/1997(3), FAIR DREAMS, WOMENS COLLEGE NORTH GATE,
THIRUVANANTHAPURAM, PIN - 695001

Writ petition (civil) praying inter alia that in the circumstances
stated in the affidavit filed along with the WP(C) the High Court be
pleased to stay operation and all proceedings pursuant to Exhibit P4
communication, pending disposal of present Writ Petition. 

This petition coming on for admission upon perusing the petition and
the affidavit filed in support of WP(C) and upon hearing the arguments of
M/S.AKHIL SURESH & KALLIYANI KRISHNA B. Advocates for the petitioner, the
court passed the following:

ORDER

Admit.

Issue notice by speed post to the 2nd respondent.

Notice to the 1st respondent dispensed with.

There will be an interim order as prayed for, for a period of one
month. 

Sd/- GOPINATH P., JUDGE
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APPENDIX OF WP(C) 21631/2024
Exhibit P4 A TRUE COPY OF THE E- MAIL COMMUNICATION SENT BY THE

2ND RESPONDENT TO THIS PETITIONER DATED 29.05.2024


